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C.P. No. 01 (ND)2012

The case is taken uﬁ today. The date is adjourned on convening

date for mutually agreed on 22" January, 2018.
The matter be listed on 22" January, 2018.

Date: 14/12/2017 | | H.P. Chaturvedi,
Member(Judicial)
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